\ 234 | TEM NO 63 COURT NO. 10 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 34195/ 2014
(Arising out of inmpugned final judgnment and order dated 05/09/2014
in SA No. 679/2010 passed by the H gh Court OF Judicature at
Al | ahabad)
CHAI RVAN AND MANAG NG DI RECTOR ALLAHABAD BANK AND ORSPetitioner (s)
VERSUS
ALLAHABAD BANK STAFF ASSO AND ORS Respondent (s)
(with appln. (s) for inpleadment and permission to bring additiona

facts and docunments on record and interimrelief and office report)

Date : 23/11/2015 This petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE VI KRAMAJI T SEN

HON BLE MR JUSTI CE SHI VA KI RTI SI NCH
For Petitioner(s) Ms Mtter & Mtter Co., Adv.
For Respondent (s) M. Rajiv Ranjan Dwi vedi, Adv.

UPON hearing the counsel the Court nade the follow ng
ORDER

Li st on 27.11. 2015.

( NEELAM GULATI) (SARQJ SAINI)
COURT MASTER COURT MASTER

Signature Not Verified

Digitally signed by
NEELAM GULAT

Date: 2015.11.24
14:49: 03 I ST
Reason:



